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Petition(s) for Special Leave to Appeal (Crl.) No. 6827/2001

(From the judgenent and order dated 03/08/ 2001 in CRLA 114/93

of The H GH COURT OF MADRAS)

LAKSHVANAN & ORS. Petitioner (s)

VERSUS
STATE OF TAM L NADU & ORS. Respondent (s)

( Wth Appln(s). for bail )
( Wth Ofice Report )

Date : 14/12/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE G B. PATTANAI K
HON BLE MR JUSTICE R C. LAHOTI
For Petitioner (s) M s. T. H Kumar, P. R K Pungkunt r an, Advs. f or

M. V. Krishna Mirthy, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ L......l.......T.......T.......T.......T.......T.......T J
SP2
Hear d.
The Special Leave Petition is dism ssed.
. SP1

(Y. P. Dham j a) (Suneet Bal a Sharma)
Court Master Court Master



